IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :23-02-2022
Date : 23.02.2022

Cc.C

Applied For

WPC (OA (Se
| [79947 [23.02.2 [o)- [s.B.UDGA |, ;gURg Order Dtd. 2022- at
2022 1022 612/20 |TA A R [ P Y No-
OLD
12 )
- WP (C) - COURT (Se
, [1995/ |23.02.2 |F 5207 .R. c o o, 3 |order ptd. 2022- at
2022 022 025 ROUTRAY oLy |02-22 TO_
B WP (C) - COURT (Se
5 [7996/ [23.02.2 [jgoc)o M.D.BISW |, o |-°"F 0 lorder Dtd. 2022- at
2022 1022 025 AL orp . [02-22 §o—
- WP (C) — |[KRUSHNA COURT (Se
4 ;gg;/ ggéoz.z 3832/2 |CHANDRA [C.0. |NO. 3 gg?gg prd. 2022- ;z_
022 RATH OLD )
- WP (C) - [KRUSHNA COURT (se
5 2322/ §§é02'2 3830/2 [CHANDRA [C.0. |NO. 3 gg?gg ptd. 2022- ;z_
022 RATH OLD )
- WP (C) - |[KRUSHNA COURT (Se
6 Zggg/ égéoz.z 3829/2 [CHANDRA [C.0. |NO. 3 8;%2; prd. 2022- ;z_
022 RATH OLD )
B WP (C) - COURT (Se
7 8000/ |23.02.2 1852 /2 A.B.MALL c.o. No. 3 Order Dtd. 2022- at
2022 022 055 ICK oLy |02-22 To—
- WP (C) - COURT (Se
g 8001/ [23.02.2 /0, A.B.MALL |, o | oo"F 0 Order Dtd. 2022- at
2022 1022 055 ICK orp . |02-22 §o—
27-8002/ 23.02.2 [We(C)- [A.B.MALL |, |COURT [Order Dtd. 2022- (se
2022 022 1850/2 |ICK Y N0, 3 |02-22 at




N 022 OLD No-
)
WP (C) - COURT (Se
10 8003/ |23.02.2 5015/2 B.P.MISH c NO. 3 Order Dtd. 2022- at
2022 022 025 RA oLy |02-22 §o—
- WP (C) - COURT (se
118004/ [23.02.2 | o) R.K.DEHU | No. 3 |order Dtd. 2022- at
2022 022 025 RY onp  |02-22 To—
- WP (C) - BISHNU COURT (se
8005/ [23.02.2 Order Dtd. 2022- at
12 5025 1522 2082/2 |PRIYA c.o. wo. 3 | 2707 e
022 PANT OLD )
B WP (C) - |SAPAN COURT (Se
8006/ [23.02.2 Order Dtd. 2022- at
13 5025 1522 1734/2 [KUMAR c.o. mo. 3 | 2707 e
022 PAL OLD )
B WP (C) - |SAPAN COURT (Se
8007/ [23.02.2 Order Dtd. 2022- at
145000 |035 1736/2 [KUMAR c.o. yo. 3 | 277 o
022 PAL OLD )o
- MACA- COURT (se
158008/ [23.02.2 [0S0 A.K. . o Order Dtd. 2022- at
2022 022 BARTK : © l02-21 No-
016 15 )
- MACA- COURT (se
168009/ [23.02.2 5220 IRAJAT . o Order Dtd. 5000- at
2022 1022 DAS : * Jo1-01 No-
17 23
)
WP (C) - (Se
1,(8010/ [23.02.2 [0 o " ICHHABT | COURT |Order Dtd. 2022- at
2022 022 ) RANA Y+ N0, 1 |02-18 No-
)
WP (C) - COURT (se
198011/ [23.02.2 |/ )" A.K.BEHE | No. 3 lorder Dtd. 2022- at
2022 022 095 RA orp . [02-22 §o—
B WP (C) - COURT (Se
198012/ [23.02.2 |Zo) )" [KARUNAKR |, No. 3 |order Dtd. 2022- at
2022 (022 i R RATH orp  |02-22 TO_
[ BIDYADHA (Se
50 [8013/ [23.02.2 gfég}z R . ;gURg Order Dtd. 2022- at
2022 022 MANSINGH |~ ° © 2 02-22 No-
022 OLD
A )
- WP (C) - COURT (Se
o1 8014/ [23.02.2 |37 277 IGOPINATH |, NG, 3 |order Dtd. 2022- at
2022 (022 025 SETHT orp  |02-22 TO_
228015/ [23.02.2 [wp(C)- [TAPAN  [C.O. [COURT |order Dtd. 2022- | [(Se




23

24

25

26

27

28

29

30

31

32

33

2022 022 4921/2 |swaIN NO. 3 [02-22 at
022 OLD No-
)
WP (C) - COURT (se
8016/ |23.02. 1806/2 TAPAN NO. 3 Order Dtd. 2022- at
2022 022 05 SWAIN oL | 02-22 To—
WP (C) - COURT (Se
8017/ [23.02.2 [yoo ) |TAPAN NG, 3 (Order Dtd. 2022- at
2022 022 075 SWATN oL | [02-22 To—
WP (C) - BIDYADHA COURT (se
8018/ 123.02. Order Dtd. 2022- at
2022 022 5106/2 IR NO. 3 55 52 No-
022 MANSINGA OLD )
WP (C) - COURT (se
8019/ [23.02.2 |/ 2" P.CH. No. 3 [order Dtd. 2022- at
2022 022 025 DAS oLp | [02-22 To—
(Se
8020/ 23.02.2 ") COURT |5 der Dtd. 2022- at
092|025 4503/2 |S.K.RATH No. 3 | 200 -
022 OLD )
ABLAPL CRIMI | (se
8021/ 23.02.2 |- M. R. ;gURg Order Dtd. 2022- NAL  |at
2022 022 1312/2 |SAHOO oLy 02715 MISC- No-
022 3 14)
WP (C) - |JYOTT COURT (Se
8022/ 123.02. Order Dtd. 2022- at
099 loas 16329/ [RANJAN NO. 051 oo
2007  |SAHOO 16
14)
(Se
8023/ (23.02.2 ") COURT |5 der Dtd. 2022- at
3941/2 |N.K.ROUT NO. 3
2022 022 02-22 No-
022 OLD
14)
WP (C) - |JYOTT COURT (se
8024/ 123.02. Order Dtd. 2022- at
2092|025 16269/ [RANJAN NO. 051 oo
2007  |SAHOO 16
14)
WRIT
M/S.
Wp (C) - S LDHARTH COURT ERANC gie
8025/ |23.02. PRASAD Order Dtd. 2022-
092|025 4282/2 || No. 3 | 2557 (DIVI |[No-
022 5 BEHE OLD STON (119
on BENCH |)
)
(Se
WP (C) - COURT B at
28;2/ gzéoz. 1947/2 |P.BASTIA NO. 3 8;%2; ptd. 2022 No-
022 OLD 119
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35

36

37

38

39

40

41

42

43

44

WPC (OA

(Se

8027/ [23.02.2 lc)-  M.R. ;gURg Order Dtd. 2022- ;z_
2022|022 1281/2 |ROUTRAY =3 o2-22
OLD 119
012
)
(Se
WPC (OA
8028/ 23.02.2 ()= [ ..o FoORY lorder prd. 2022- o
2022|022 927/20 oo 3 l02-22 e
17
)
(Se
8029/ [23.02.2 (WP (C)~|JYOTI COURT |5 der Dtd. 2022- at
2022 022 16316/ RANJAN NO. 02-17 No-
2007  |SAHOO 16 119
)
(Se
WPC (OA
8030/ [23.02.2 [C)= | o oo FOUR lorder pra. 2022- e
2022 1022 603/20 oop > J02-22 %5
12
)
(Se
8031/ 23.02.2 |"P{S) "1 x Nava COURT |5 der Dtd. 2022- at
oons 555 4521/2 [ No. 3 (02957 No-
022 OLD 119
)
(Se
8032/ (23.02.2 "P{&)~ COURT |5 der Dtd. 2022- at
Soaal 52 16269/ |J.SAHOO no. [029S7 No-
2007 16 119
)
(Se
8033/ [23.02.2 ["2{C)~ COURT |y der Dtd. 2022- at
Soa 52 16269/ |J.SAHOO no. [029CT No-
2007 16 119
)
(Se
WP (C) - COURT ) at
2833/ égéoz. 16316/ |J.SAHOO NO. gg?ii ptd. 2022 No-
2007 16 119
)
(Se
8035/ [23.02.2 |7 er ) [P K. Fo0R7 lorder pra. 2022- e
2022 1022 205y [MomaNTY oop 2 [02-22 e
)
(Se
BLAPL- COURT at
2825/ gzéoz. 11348/ |J.P.KAR NO. 2 8;512; ptd. 2022- No-
2021 OLD 119
)
8037/ [23.02.2 ABLAPL [, COURT |order Dtd. 2022- (Se
2022|022 - : NO. 1 |02-21 at




45

46

47

48

49

50

51

52

53

54

14813/ No-
2021 119
)
(Se
8038/ [23.02.2 (7T [H.K. c o, oUF Jorder prd. 2022- o
2022|022 0p1 | |PATRA oe 02-22 19
)
(Se
WP (C) - at
8039/ |23.02. GENE Order Dtd. 2022-
1000/2 |[D SAHOO No-
2022|022 025 RAL 02-15 19
)
(Se
BLAPL- COURT at
2832/ ggéoz. 1247/2 [B. PANDA [C.0. NO. 8;?;; btd. 2022- No-
022 11 119
)
(Se
BLAPL- COURT at
ggéé/ ggéoz. 373/20 |G. SAHOO [C.0. [NO. 2 8;?;; ptd. 2022~ No-
22 OLD 119
)
(Se
BLAPL- COURT at
2835/ égéoz. 1236/2 [N. SAHOO [C.0. NO. 8;?;; prd. 2022- No-
022 11 119
)
(Se
BLAPL- COURT at
2832/ 32502' 503/20 [B. SINGH [C.O. |NO. 82?22 ptd. 2022- No-
22 25 119
)
(Se
8044/ [23.02.2 SPAPL=Ia x mona COURT lorder ptd. 2022- at
5025|025 1239/2 | - c.o. wo. |70 No-
022 11 119
)
(Se
8045/ [23.02.2 |7 007 [P K. o, k¥ lorder pra. 2022- o
2022|022 055 * MoHANTY » 02-22 179
)
(Se
BLAPL- COURT at
2835/ g;éoz. 1229/2 |G. SAHOO |C.O. |NO. 8;?;; btd. 2022- No-
022 11 119
)
BLAPL- COURT (Se
8047/ 23.02.2 |/ 0 P.K. co. lmo.  |order pta. 2022- at
2022|022 I BARTK Py |o2-22 No-

119




B B CRIMI |(Se
558048/ [23.02. 2??532 T 2. pas o ;gURT Order Dtd. 2022- NAL  |at
2022 022 R : © 02-22 MISC- |No-
021 11
3 3)
[ (Se
56 8049/ |23.02.2 |[BLAPL- M.R. c ;gURT Order Dtd. 2022- at
2022 022 6/2022 |SAHOO Uy Jo2-22 No-
3)
- BLAPL- COURT (Se
57 8050/ 123.02. 943,20 |T.R. DAS |C NO Order Dtd. 2022- at
2022 022 R : © 02-22 No-
22 11
3)
- BLAPL- COURT (e
58 8051/ |123.02. 958/20 |T.R. DAS |C NO Order Dtd. 2022- at
2022 022 R : © 02-22 No-
22 11
3)
- BLAPL- COURT (se
59 8052/ 123.02. 960/20 |T.R. DAS |C NO Order Dtd. 2022- at
2022 022 R : © 02-22 No-
22 11
3)
- BLAPTL,— COURT (Se
608053/ [23.02.2 /)70 7 M.R.SAHO | o Order Dtd. 2022- at
2022 022 0 . © 02-22 No-
022 11
3)
- BLAPL- COURT (se
g1 8054/ [23.02.2 |20 BN . o Order Dtd. 2022- at
2022 022 SAHU : © 02-22 No-
22 11
3)
- BLAPL- COURT (se
62 8055/ 123.02. 1246/2 J.R. c NO Order Dtd. 2022- at
2022 (022 NAYAK : © 02-22 No-
022 11
3)
- BLAPL- COURT (se
638056/ [23.02.2 |/ o~ |JAGANNAT |, o Order Dtd. 2022- at
2022 022 H KAMILA |~ © l02-22 No-
2021 11
3)
- BLAPL- RAMESH COURT (se
8057/ [23.02. Order Dtd. 2022- at
64 5000 |oas 11508/ |CHANDRA [C.0. NO. | 290 o
2021 |MAHARANA 25 3?
[ B (Se
8058/ (23.02.2 |"E (%) COURT |5 der Dtd. 2022- at
65 38108/ [D. DAS  [c.0. [NO.
2022 022 02-22 No-
2021 24
3)
[ WRIT
WP (C) - BRANC éie
668059/ [23.02.2 [T 0 P K. . COURT |Order Dtd. 2022- H e
2022 022 LENKA 2 INo. 9 l02-21 (DIVI
022 111
SION |/
BENCH




. —
WP (C) - at
8060/ |23.02. COURT |Order Dtd. 2022-
675022 |022 916/20 K. PATRA NO. 1 02-22 No-
22 111
)
(Se
WP (C) - at
8061/ |23.02. COURT |Order Dtd. 2022-
680055  1°2; 448/20 |K. PATRA Ol it No-
22 111
)
CRLREV CRIMI | (Se
69 8062/ 123.02. - SARAT COURT |Order Dtd. 2022- NAL at
2022 1022 551/20 [DASH NO. 6 [02-22 REVIS |[No-
21 TON  [1)
. -
18063/ [23.02. gz;s;a . oaTRA COURT |Order Dtd. 2022- ;te
2022 1022 : NO. 1 02-22 No-
22
1)
- CRLMP- COURT (Se
71 8064/ |123.02. 21772 D. K. NO Order Dtd. 2022- at
2022 1022 PANDA © lo2-22 No-
021 17
1)
. -
., [8065/ |23.02. ggég}; . COURT |order Dtd. 2022- ;te
2022 1022 K. NO. 1 02-22 No-
022
1)
- ) (Se
15/8066/ [23.02. gi;i>2 P. K. ;gURT Order Dtd. 2022- at
2022 1022 PANT © lo2-22 No-
022 24
1)
[ 3 (Se
1, [8067/ [23.02. ggég}z P.K. ;gURT Order Dtd. 2022- at
2022 1022 PANT © loz-22 No-
022 24
1)
T CRLREV CRIMI |(Se
75 8068/ 123.02. - SARAT COURT |Order Dtd. 2022- NAL at
2022 1022 552/20 [DASH NO. 6 [02-22 REVIS |[No-
21 IoN 1)
- ) (Se
L [8069/ [23.02. gg;g}z s. K. ;gURT Order Dtd. 2022- at
2022 1022 MOHANTY © lo2-22 No-
022 24
1)
- ) (Se
L [8070/ |23.02. ggég}z P.K. ;gURT Order Dtd. 2022- at
2022 1022 PANT © loz-22 No-
022 24
1)
B WE (C) CHIEF (Se
78071/ [23.02.2 [77/ ) IpTrrte JUSTI |order Dtd. 2022- at
2022 1022 2772 smar, CE'S 02-22 No-
COURT 1)




79

80

81

82

83

84

85

86

87

88

89

90

91

WP (C) - CHIEF (e
8072/ [23.02.2 10 )" IP K. JUSTI |Order Dtd. 2022- at
2022 1022 o PANT CE'S 02-22 No-
COURT 1)
BLAPL- PABITRA COURT (Se
8073/ [23.02. Order Dtd. 2022- at
2022|022 7762/2 |KUMAR NO. 02-22 No-
021 MOHANTY 11 1)
_ (Se
8074/ [23.02. ggég}z P.K. ;gURT Order Dtd. 2022- at
2022 1022 PANT © lo2-22 No-
022 11
1)
CRIMI | (Se
8075/ [23.02. gi?ﬁoz < BEHERA ;gURT Order Dtd. 2022- NAL  lat
2022 |022 : © Jo2-22 APPEA |No-
2 11
L 1)
_ (Se
8076/ |23.02. ggé§}2 P.K. ;gURT Order Dtd. 2022- at
2022 1022 PANT © Jo2-22 No-
022 11
1)
BLAPL- COURT (Se
8077/ 123.02. 7767/2 A. K. NO Order Dtd. 2022- at
2022|022 BEHERA © Jo2-22 No-
021 11
1)
WP (C) - BHASKAR (se
8078/ [23.02.2 |y 0 o COURT |Order Dtd. 2022- at
2022 (022 NO. 1 102-22 No-
022  |ay
1)
BLAPL- COURT (Se
8079/ [23.02.2 |20 |saRaT o Order Dtd. 2022- at
2022 (022 DASH © Jo2-22 No-
021 25
1)
WP (C) - COURT (Se
8080/ [23.02.2 |J7 507 |anTL o Order Dtd. 2022- at
2022 (022 SAHOO © Jo2-22 No-
022 24
1)
CRLMP- COURT (Se
8081/ 123.02. 303/20 G. NO Order Dtd. 2022- at
2022 022 MOHANTY © Jo2-22 No-
22 17
1)
_ (Se
8082/ [23.02. ?5;§>2 & paxDa ;gURT Order Dtd. 2022- at
2022 1022 : © loz-22 No-
022 17
1)
CRLMP- COURT (Se
8083/ [23.02.2 |70 0 [P K. o Order Dtd. 2022- at
2022 022 BEHERA © lo2-21 No-
22 17
1)
8084/ [23.02. 58253; L. K. ;gURT Order Dtd. 2022- ;ie
2022 (022 03¢ luavak e 02-22 o




[ &)
WP (C) - COURT (Se
oy 8085/ [23.02.2 ) )" IBALARAM o Order Dtd. 2022- at
2022 022 STNGH © 02-22 No-
022 24
1)
- CRLMP- |MANAS COURT (se
8086/ [23.02. Order Dtd. 2022- at
93 2022|022 263/20 |RANJAN NO. 02-22 No-
22 BADAJENA 17 b
- BLAPL- COURT (Se
94 8087/ |23.02. 6717/2 P. K. NO Order Dtd. 2022- at
2022 022 BEHERA © 02-22 No-
021 25
1)
- CRLMP- |BYOMAKES COURT (e
8088/ [23.02. Order Dtd. 2022- at
95 10022 022 258/20 |# NO- 5o 02 No-
22 TRIPATHY 17 b
- WP (C) - COURT (se
06 8089/ [23.02.2 120" IR.K.BARI o Order Dtd. 2022- at
2022 022 o1 | K ” 02-21 No-
1)
'__' WPC (OA (se
5, (80907 [23.02.2 [o)-  [p. K. ;gURg Order Dtd. 2022- at
2022 022 3001/2 [MALLICK op  [02-22 No-
017 1)
- CRLMP- |BYOMAKES COURT (se
8091/ [23.02. Order Dtd. 2022- at
98 0022 022 257/20 |8 NO- 5o 29 No-
22 TRIPATHY 17 b
[ CRLREV COURT CRIMI |(Se
99 8092/ 123.02. - GAGAN NO. 2 Order Dtd. 2022- NAL at
2022 022 287/20 ROUT onp 02722 REVIS No-
17 TON  [2)
N WP (C) - COURT wrT | (°©
10/8093/ (23.02. P.K.PATR Order Dtd. 2022- at
0 2022 1022 5121/2 NO- 5o 09 BRANC oo
022 24 H-1 N
2)
N CRLMP- COURT (se
108094/ (23.02.2 |Soo ool o o o Order Dtd. 2022- at
1 2022 1022 e © 02-22 No-
22 17
2)
[ B (Se
10(8095/ |23.02. ?5;§>2 & paxDa ;gURT Order Dtd. 2022- at
2 12022 |o022 : © 02-22 No-
022 24
2)
N WP (C) - | JNANA COURT (Se
108096/ (23.02. Order Dtd. 2022- at
3 12022 lo22 2975/2 |RANJAN NO. 02-22 No-
022 KAR 24 2?
10(8097/ [23.02.2 [P (C)- [ pavpm COURT |Order Dtd. 2022- (Se
4 2022 022 1774/2 NO.  [02-22 at




[ 022 24 No-
2)
N WA- (Se
108098/ |23.02.2 oo 0 |B.K. COURT |Order Dtd. 2022- at
5 12022 022 s LENKA NO. 3 |02-17 No-
2)
N WPCRI,~ (se
108099/ [23.02.2 |go " |A.K.SAHO COURT |0rder Dtd. 2022- at
6 2022 022 0 NO. 9 |02-21 No-
13
2)
N WA- (Se
10(8100/ |23.02.2 294/20 B.K. COURT |Order Dtd. 2022- at
7 12022 022 LENKA NO. 3 |02-17 No-
19
2)
N CRLMP- COURT (se
108101/ [23.02.2 | 0 oo b o Order Dtd. 2022- at
8 12022 022 he : 02-22 No-
22 17
2)
N CONTC- (se
10 8102/ [23.02.2 |fggc o | povnn COURT |0rder Dtd. 2022- CONTE |at
9 2022 022 : NO. 3 [02-22 MPT  [No-
021
1)
[ ABLAPL (se
111/8103/ |23.02.2 |- COURT |Order Dtd. 2022- at
0 2022 |022 23742 S -BISWAL NO. 1 [02-22 No-
020 1)
[ ABLAPL (se
118104/ |23.02.2 |- 5 R.KAR COURT |0rder Dtd. 2022- at
1 12022 022 1563/2 """ NO. 1 [02-22 No-
020 1)
[ ABLAPL (se
118105/ |23.02.2 |- P.K.BEHE COURT |0rder Dtd. 2022- at
2 2022 o022 1231/2 RA NO. 1 [02-22 No-
020 1)
[ ABLAPL (se
118106/ |23.02.2 |- LAXMIDHA COURT |0rder Dtd. 2022- at
3 2022 022 2495/2 |R SAHOO NO. 1 |02-22 No-
020 1)
B CONTC- (Se
11(8107/ [23.02.2 |Z,00 0 | Lomea COURT |0rder Dtd. 2022- CONTE |at
4 (2022 022 : NO. 3 [02-22 MPT  |[No-
021
1)
[ ARLAPL (se
11{8108/ |23.02.2 |- P.K.BEHE COURT |Order Dtd. 2022- at
5 12022 022 1229/2 [RA NO. 1 |02-22 No-
020 1)
B MATA- FIRST | o€
11(8109/ (23.02.2 |y, |SARAT COURT |0rder Dtd. 2022- appna 2t
6 12022 022 DASH NO. 4 [02-21 No-
1 L
1)
1118110/ [23.02.2 [wP(C)- [L. SINGH [C.O. [COURT |order Dtd. 2022- | [(Se




12022

022 20998/ NO. 3 [02-22 at
2010 No-
1)
ABLAPL (Se
8111/ |23.02.2 |- G. S. c COURT |Order Dtd. 2022- at
2022 022 2492/2 MouanTy |© 9" INOo. 1 |02-22 No-
020 1)
ABLAPL (Se
8112/ 123.02. - RAHUL c COURT |Order Dtd. 2022- at
2022|022 2462/2 |SETHT O Ino. 1 |02-22 No-
020 1)
WRIT
BRANC |(Se
8113/ (23.02. ggég}; B.K. COURT |order Dtd. 2022- ?DIVI ;z_
2022 022 s MOHARANA NO. 3 (02-22 ston |10
BENCH |)
)
ABLAPL ;ie
8114/ [23.02.2 |- COURT |Order Dtd. 2022-
2022 1022 249g/2 [H- JENA1C.0-foq 1 lo2-22 No-
104
020
)
(Se
ABLAPL
8115/ [23.02.2 |- b osany lc.o. ho i jorder Drd. 5000- o
2022 022 475/20 |° : © lo1-01
25 104
21
)
ABLAPL fe
8116/ [23.02.2 |- M. R. ¢ o, [COURT jorder Dtd. 2022- e
2022 022 2497/2 |pasH O INo. 1 |02-22 ©
104
020
)
W (C) - CHIEF ;ie
8117/ [23.02.2 |15, )" A.R. . JUSTT |Order Dtd. 2022- o
2022 022 05 | [MISHRA Pt lce's  02-21 04
COURT )
(Se
ABLAPL
8118/ |23.02.2 |- o8| |COURT lorder Dtd. 2022- o
2022 022 2470/2 || S0 NO. 1 02-22 Loa
020
)
(Se
8119/ [23.02. }Z’gzggz JAGANNAT | ;gURT Order Dtd. 2022- ;z_
2022 022 0nr H KAMILA oe 02-22 Loa
)
CHIEF (Se
8120/ [23.02.2 "G~ JUSTI |Order Dtd. 2022- at
2022 022 3239/2 B.BEHERA 1C.0- lopvg |g2-21 No-
COURT 104




[ | | | | | | | )

ABLAPL o rpp éie
128121/ [23.02.2 |- mrsap oo, [COURT |order Dtd. 2022- e
8 2022 022 2467/2 |G o0 NO. 1 [02-22 oa
020
)
(Se
12(8122/ [23.02.2 235/20 B.K. < o, [cOURT lorder prd. 2022- ;t_
9 2022 022 LENKA Pt No. 1 {02-17 o
19 104
)
(Se
ABLAPL
13 [8123/ [23.02.2 |- ey lc.o. |COURT lorder Dtd. 2022- o
0 2022 022 2457/2 |Spnoo NO. 1 [02-22 Loa
020
)
(Se
13/8124/ 123.02.2 gg;/zo B.K. .o, |COURT |Order Dtd. 2022- ;t_
1 2022 022 LENKA Pt NO. 3 [02-17 °
19 104
)
(Se
RSA- at
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8249/ [23.02.2 - 2%&?21 ESURT Order Dtd. 2022- at
2022 1022 12889/ |22 bo |02-22 No-
2020 1)
ABLAPL (Se
8250/ (23.02.2 |- PARSURAM ;gURT Order Dtd. 2022- at
2022 1022 11411/ |pAs So [02-22 No-
2020 1)
CRLMC- |BINAYA COURT (Se
8251/ 123.02. Order Dtd. 2022- at
2022 022 85/202 |BHUSAN NO. 02-22 No-
2 ROUTRAY 11 1)
CRMIN | (Se
8252/ [23.02. fﬁg%go R.K.MOHA ;gURT Order Dtd. 2022- AL at
2022 1022 PATRA © loz-22 MISC- No-
22 11
2 17)
CMAPL- COURT (se
8253/ [23.02.2 (00 o Order Dtd. 2022- M.J.C |at
2022 1022 : © Jo2-22 No-
2 22
1)
cMP- COURT wriT | °€
8254/ [23.02.2 o500 IASHUTOSH o Order Dtd. 2022- e 2t
2022 1022 MOHANTY © lo2-22 No-
2 22 H-7
18)
TRP (C) (Se
8255/ [23.02.2 - b NAYAK ;gURT Order Dtd. 2022- at
2022 1022 289/20 |F- by [02-22 No-
21 18)
WP (C) - CHIEF (Se
8256/ 23.02. JUSTI |order Dtd. 2022- at
2022 1022 38220/ M.K.PATI CE'S 02-21 No-
COURT 18)
ACHYUTAN (Se
8257/ 23.02. ¥§;§>2 ANDA ;gURT Order Dtd. 2022- at
2022 1022 PATTANAT © lo2-22 No-
022 22
K 18)
8258/ [23.02. ggéf}; B.K.MISH ;gURT Order Dtd. 2022- ;ie
2022 1022 e C e > 02-22 o




T i)
_ [acnyuTan (Se
268259/ [23.02. ?féi}2 ANDA FoORT lorder prd. 2022- at
6 [2022 022 PATTANAT © Jo2-22 No-
022 22
K 18)
M WP (C) - COURT (Se
268260/ [23.02.2 |1 /2" K.C.PAND o Order Dtd. 2022- at
7 2022|022 A © Jo2-22 No-
022 22
18)
N WP (C) - COURT (Se
268261/ [23.02.2 |) oo |S. MOHARA o Order Dtd. 2022- at
8 [2022 022 NA © lo2-22 No-
022 22
18)
[ B (Se
268262/ (23.02. gﬁég}z K SAHOO ;gURT Order Dtd. 2022- at
9 [2022 022 : © Jo2-22 No-
022 22
18)
N WP (C) - COURT (Se
278263/ [23.02.2 |3, 207 |P.K.MISH o Order Dtd. 2022- at
0 [2022 022 RA © Jo2-22 No-
022 22
18)
B WP (C) - COURT (Se
27 [8264/ |23.02.2 |,7,." " |ASHUTOSH o Order Dtd. 2022- at
1 [2022 022 MOHANTY © Jo2-22 No-
022 22
18)
N ARLAPL (se
278265/ (23.02.2 |- S.C.BISW ;gURg Order Dtd. 2022- at
2 2022 |022 1422/2 AL orp | |02-22 No-
022 18)
N WP (C) - COURT (se
2718266/ (23.02. 49342 M.K.MOHA NO Order Dtd. 2022- at
3 2022 (022 NTY © Jo2-22 No-
022 22
18)
N CRMIN |(Se
2718267/ |23.02. f?gf;o EéHiﬁATR ;gURT Order Dtd. 2022- AL at
4 2022 |022 © Jo2-22 MISC- |No-
22 A 11
2 17)
T CRIMI |(Se
278268/ [23.02. 223282 YUVARAJ ;gURg Order Dtd. 2022- NAL  |at
5 2022 (022 PAREKH © 2 o2-21 MISC- [No-
2 OLD
1 8)
B CRLMC- COURT (se
27[8269/ (23.02.2 |, /oo | L o, 3 [order Dtd. 2022- at
6 2022 022 E © 2 02-21 No-
2 OLD
8)
[ CRIMI |(se
278270/ |23.02. g??ggz < % pasH ;gURg Order Dtd. 2022- NAL  |at
7 2022 022 R © 2 o2-21 MISC- |No-
2 OLD
1 8)
278271/ [23.02.2 |crMC- M.R. COURT |Order Dtd. 2022- (se
8 [2022 022 40/202 |SAHOO NO. 3 (02-21 at




2 OLD No-
8)
[ CRIMI |(Se
278272/ |23.02.2 223282 P.K.NAYA | ;gURg Order Dtd. 2022- NAL at
9 2022 022 K A R E] MISC- |No-
2 OLD
1 8)
M WP (C) - (Se
28 8273/ 23.02.2 |, 5oL D. K. GENE Order Dtd. 2022- at
0 2022 022 NATK RAL 01-31 No-
2021
8)
N CRLA- COURT (se
28 [8274/ (23.02.2 [, 7 IP.K.BEHE |, | " lorder Dtd. 2022- at
1 2022 022 RA A R E] No-
20 OLD
8)
N WP (C) - |DR.STMAN COURT WRIT | o€
;8 gé;g/ §§é02.2 33421/ CHALLA  [C.0. |NO. gg?gg ptd. 2022- BRANC EZ—
2021 |RANJIT 25 B3
M CRLMC- |SUBAS COURT (Se
2818276/ (23.02.2 Order Dtd. 2022- at
o e 48/202 |CHANDRA  [C.0. [NO. 3 | 2750 e
2 DAS OLD
14)
N WP (C) - COURT (se
28 (8277/ (23.02.2 |32’ |UDAY c o o, 3 |order ptd. 2022- at
4 2022 1022 KUMAR U Y2 001 No-
022 OLD
14)
N ARLAPL (se
2818278/ 23.02.2 |- i;iéAD c o ;gURg Order Dtd. 2022- at
5 2022 [022 1398/2 |o 00 o [02-22 No-
022 14)
[ ABLAPL (se
2818279/ 23.02.2 |- P.K.BEHE |, ;gURT Order Dtd. 2022- at
6 [2022 022 12001/ RA et Jo2-21 No-
2020 14)
N ARLAPL (se
288280/ |23.02.2 |- SARATHI COURT | der Dtd. 2022- at
7 12022 022 14042 |JYOTI C.0. NG. 9 155 5 No-
025 MOHANTY OLD '
N CRLMC- COURT (Se
28 [8281/ (23.02.2 |5 )0 IB.R.MOHA |, |« """ lorder Dtd. 2022- at
8 [2022 022 NTY R R [ P Y No-
2 OLD
14)
[ ARLAPL (se
288282/ [23.02.2 |- MANOJ COURT | der Dtd. 2022- at
9 2022 022 141372 [KUMAR C.0. NO- 3 |55 59 No-
095 MOHANTY OLD e
N ABLAPL |CHEERA COURT (se
298283/ [23.02.2 |- RANJAN |, |- °") |order Dtd. 2022- at
0 [2022 022 1416/2 |SATAPATH ="~ | 00 7 [02-22 No-
022 Y 14)
298284/ [23.02.2 |ABLAPL [G.SAHOO [C.O. [COURT [order Dtd. 2022- | [(Se




12022

022 - NO. 9 [02-22 at
1437/2 OLD No-
022 14)
ABLAPL (Se
8285/ 23.02.2 - NIRANJAN |, ;gURg Order Dtd. 2022- at
2022 1022 1417/2 |SAHOO O 00 7 Joz2-22 No-
022 14)
ABLAPL |SANJIB COURT (Se
8286/ (23.02.2 |- KUMAR o, XD lorder pra. 2022- at
2022 (022 1420/2 BHANJADE : OL].D 02-22 No-
022 |0 14)
ABLAPL (Se
8287/ 23.02.2 - s samoo o ;gURg Order Dtd. 2022- at
2022 1022 1436/2 ¢ 0 [R9: 7 Joz-22 No-
022 14)
ABLAPL CRIMI |(Se
8288/ 23.02.2 - S.K. - ;gURg Order Dtd. 2022- NAL  lat
2022 1022 1423/2 |BEHERA O 00s 7 |o2-22 MISC- |No-
022 3 18)
ABLAPL (Se
8289/ (23.02.2 |- N.C. . ;gURg Order Dtd. 2022- at
2022 1022 1434/2 |SINHA 0 [R9: 7 Joz-22 No-
022 18)
ABLAPL (Se
8290/ 23.02.2 |- P. R. . ;gURg Order Dtd. 2022- at
2022 (022 1424/2 |PARIDA ’ OL].D 02-22 No-
022 18)
ABLAPL COURT CRIMI | (Se
8291/ 123.02. - BALARAM C NO 9 Order Dtd. 2022- NAL at
2022 1022 1425/2 |SINGH 0 [R9: 7 Joz-22 MISC- |[No-
022 3 18)
ABLAPL (Se
8292/ (23.02.2 |- ;gﬁiiT - ;gURg Order Dtd. 2022- at
2022 1022 1427/2 [R5 O 00s 7 |o2-22 No-
022 18)
ABLAPL (Se
8293/ [23.02.2 - B.S.SWAT | ;gURg Order Dtd. 2022- at
2022 1022 1428/2 N 0 [19: 7 Jo2-23 No-
022 18)
ABLAPL (Se
8294/ (23.02.2 |- S.K. . ;gURg Order Dtd. 2022- at
2022 1022 1397/2 |BEHERA O [R5 Joz-22 No-
022 18)
ABLAPL (Se
8295/ [23.02.2 - B.MOHANT |, ;gURT Order Dtd. 2022- at
2022 1022 12844/ |y O Do o221 No-
2020 18)
ABLAPL (Se
8296/ [23.02.2 - ARTATRAN |, ;gURg Order Dtd. 2022- at
2022 1022 1396/2 |n pARTDA |~*07 |10 7 10222 No-
022 18)




ABLAPL (Se
8297/ [23.02.2 - g;g;iSH ;gURg Order Dtd. 2022- at
2022 1022 1394/2 [o°2 oo 7 J02-22 No-
022 18)
ABLAPL (Se
8298/ (23.02.2 |- « sour ;gURT Order Dtd. 2022- at
2022 1022 12852/ |° bo |02-21 No-
2020 18)
ABLAPL (Se
8299/ |23.02.2 |- NIRANJAN ;gURg Order Dtd. 2022- at
2022 1022 1383/2 |[ROUT oo 2 [02-22 No-
022 18)
ABLAPL (Se
8300/ [23.02.2 - s PATRO ESURT Order Dtd. 2022- at
2022 1022 12849/ |° bo |02-21 No-
2020 18)
ABLAPL (Se
8301/ [23.02.2 |- B. N. ;gURg Order Dtd. 2022- at
2022 1022 1357/2 |SAHU oo 2 J02-22 No-
022 18)
ABLAPL (Se
8302/ [23.02.2 - L BARAL ESURT Order Dtd. 2022- at
2022 1022 12846/ M So |o2-21 No-
2020 18)
ABLAPL ACHYUTAN COURT (Se
8303/ [23.02.2 |- ANDA FORY lorder prd. 2022- at
2022 1022 1310/2 |PATTANAT oos ? Jo2-22 No-
022 | 18)
ABLAPL (Se
8304/ 23.02.2 - ?S;ﬁi ;gURg Order Dtd. 2022- at
2022 1022 1306/2 | S0 oon  [02-22 No-
022 18)
ABLAPL (Se
8305/ (23.02.2 |- K.N.SAHO ;gURT Order Dtd. 2022- at
2022 1022 12796/ |o So Jo2-21 No-
2020 18)
ABLAPL (Se
8306/ 23.02.2 - RAHUL ;gURT Order Dtd. 2022- at
2022 1022 10846/ |SETHT So |oz2-21 No-
2020 18)
CRIMI | (Se
8307/ [23.02. gﬁgézo ﬁé§2§i$§ ;gURg Order Dtd. 2022- NAL  lat
2022 1022 - 2 lo2-21 APPEA |No-
20 A OLD
L 1)
ABLAPL CRIMI | (Se
8308/ (23.02.2 |- - ;gURT Order Dtd. 2022- NAL  |at
2022 1022 12242/ B So |o2-18 MISC- |No-
2020 3 4)
8309/ [23.02.2 "PEAFR s k pEAN COURT lorder pra. 2022- CRIMI |5e
2022 1022 924, |JRDEO > 02-18 e o




T oo | | 5
B CRIMI | (se
31[8310/ [23.02.2 7070 2. k. c o, oUET lorder prd. 2022- NAL |at
7 12022 022 BEHERA El s 02-22 MISC- [No-
2 OLD
1 8)
N COURT (Se
3118311/ (23.02.2 |CRLMC- |SAMIR co. No. 3 Order Dtd. 2022- at
8 12022 022 5/2022 [BARIK Sl 02-22 No-
OLD
8)
N ABLAPL CRMIN |(Se
318312/ [23.02.2 |- ¢ k.R00T lc.o ;gURT Order Dtd. 2022- AL at
9 2022 022 15308/ | P 02-18 MISC- [No-
2020 2 10)
N ABLAPL (se
3218313/ 123.02.2 |- M. D. ¢ o ;gURT Order Dtd. 2022- at
0 2022 |022 12922/ [BISWAL )e 02-22 No-
2020 10)
N ABLAPL COURT CRIMI |(Se
328314/ [23.02.2 |- S.K.BHAN |, |- Order Dtd. 2022- NAL  |at
1 2022 022 12939/ |JADEO oe 02-22 MISC- No-
2020 1 2)
[ ABLAPL (se
328315/ [23.02.2 |- H. K. - ;gURT Order Dtd. 2022- at
2 2022 o022 12913/ |PATRA P 02-22 No-
2020 2)
- B (se
3218316/ |23.02. ggész/ u.p.EAG lc.o ;gURT Order Dtd. 2022- at
3 2022 022 e 02-22 No-
2021 17
2)
N CMP- COURT WRIT | o€
328317/ [23.02.2 |07 R.R. co. ko Order Dtd. 2022- peane |3t
4 12022 022 NAYAK 02-22 No-
22 22 H-8
40)
- (se
CMP- COURT
328318/ |23.02. Order Dtd. 2022- at
s oo (522 37/202 |P.K.JENA |C.O. [NO 0oon e
2 22
40)
N ABLAPL (se
COURT
3218319/ (23.02.2 |- Order Dtd. 2022- at
6 2022 022 1439/ |F-BEHERA [C.O. gfb % l02-22 No-
022 40)
N WP (C) - COURT (se
32 (8320/ [23.02.2 |/ o0 |A. K. P Order Dtd. 2022- at
7 12022 022 JENA 02-14 No-
2019 22
40)
RSA- gz?ingzdéngis_ SECON | (Se
32 (8321/ [23.02.2 |/ |SUVENDU |GENE beg 2013_04_ D at
8 2022 |022 BARTK RAL : APPEA |No-
13 12, Lower Court L 6)
Record, Decree,
328322/ [23.02.2 [BLAPL- |2. (c.0. [COURT |order Dtd. 2022- | CRIMI |(Se




12022

022 643/20 [MOHANTY NO. 2 |02-23 NAL  |at
22 OLD MISC- |No-
3 3)
WPC (OA (Se
8323/ (23.02.2 [C)-  M.R. ToOR lorder prd. 2022- at
2022 1022 370/20 ROUTRAY © < 02-22 No-
OLD
12 3)
CRLREV (Se
8324/ (23.02.2 |- IR ;gURg Order Dtd. 2022- at
2022|022 179/20 |7 ° orp  [02-22 No-
16 3)
MACA- COURT (Se
8325/ |23.02. 756/20 S.K.SAHO NO. 2 Order Dtd. 2022- at
2022 1022 0 -~ 2 02-22 No-
16 OLD
3)
MACA- COURT (se
8326/ (23.02.2 |, 207 Ic. R. o Order Dtd. 2022- at
2022|022 NAYAK © lo2-21 No-
21 22
3)
MACA- COURT (Se
8327/ 123.02. 273/20 SARAT NO Order Dtd. 2022- at
2022 022 SWAIN © lo2-21 No-
21 22
3)
CRLMP- COURT (se
8328/ (23.02.2 | o7 [BIJAYANA o Order Dtd. 2022- at
2022 022 NDA DASH © lo2-21 No-
021 11
3)
MACA- COURT (Se
8329/ [23.02.2 |/ "0 . K. o Order Dtd. 2022- at
2022 1022 SAHOO © Joz2-21 No-
20 22
3)
BLAPL- COURT (Se
8330/ [23.02.2 | ;250 0l L o Order Dtd. 2022- at
2022 022 : © Jo2-22 No-
021 25
3)
MACA- COURT (se
8331/ [23.02.2 [o)\°" |K.C.NAYA o Order Dtd. 2022- at
2022 022 K © lo2-21 No-
20 22
3)
BLAPL- COURT (se
8332/ (23.02.2 [0 by papar o Order Dtd. 2022- at
2022 022 : © lo2-10 No-
020 23
3)
BLAPL- COURT (Se
8333/ [23.02.2 [Jo 0 Dl o Order Dtd. 2022- at
2022 022 : © Jo2-22 No-
021 25
3)
SECON |(Se
8334/ [23.02. Eiézoz TRILOCHA ;gURT Order Dtd. 2022- D at
2022|022 N BAG © lo2-21 APPEA |No-
1 23 . b




8335/ (23.02. S?gg?; P.K.MOHA ;gURT Order Dtd. 2022- at
2022 1022 NTY © Jo2-22 No-
021 11
1)
CONTC- M/S.DILL COURT (Se
8336/ (23.02. : Order Dtd. 2022- at
2022 1022 1090/2 |IP NO. 3 155 11 No-
022 KU . SAHU OLD b
BLAPL- [NIRANJAN COURT (Se
8337/ [23.02. Order Dtd. 2022- at
2025|095 8029/2 HARICHAN T O e
021 DAN 12 b
BLAPI,— COURT (Se
8338/ (23.02.2 | -~ " IRRHUL o Order Dtd. 2022- at
2022 1022 SETHI © lo2-22 No-
021 11
1)
CRMIN |(Se
8339/ [23.02. 5???32 A.K.MOHA ;gURT Order Dtd. 2022- AL at
2022 1022 NTY © Jo2-22 MISC- |[No-
021 11
2 16)
BLAPL- COURT (se
8340/ [23.02.2 [, " A.K.MOHA o Order Dtd. 2022- at
2022 1022 NTY © Jo2-22 No-
021 11
16)
BLAPL- COURT (Se
8341/ (23.02.2 [;0. © IA.K.NAYA o Order Dtd. 2022- at
2022 1022 K © Jo2-22 No-
021 11
16)
_ (Se
8342/ (23.02. 5?2?32 & SAHOO ;gURT Order Dtd. 2022- at
2022 1022 : © Jo2-22 No-
021 11
16)
WP (C) - COURT wrT | (°€
8343/ [23.02.2 |g; 377 INIRANJAN o Order Dtd. 2022- seane At
2022 1022 MALLICK © lo2-18 No-
22 24 H-8
40)
WP (C) - COURT WRIT | o€
2833/ Sgé02' 5092/2 [B.N.SAHU NO. 82?;2 btd. 2022- BRANC ;t_
022 24 H-7 ©
5)
MACA- COURT (se
8345/ [23.02. Order Dtd. 2022- at
503/20 |K.MANDAL NO. 2
2022 1022 02-21 No-
19 OLD
5)
MACA- |DURGA COURT (Se
8346/ (23.02. Order Dtd. 2022- at
2022|022 503/20 |CHARAN NO. 2 |5 o] No-
19 DEY OLD 5)
8347/ (23.02.2 |CRLMA~ COURT |5 der Dtd. 2022- (se
210/20 |R.K.OJHA NO. at
2022 1022 02-22
21 11 No-




[ 5
BLAPL- COURT (Se
358348/ [23.02. Order Dtd. 2022- at
2 oo 532 11322/ |S.BARIK No. 2 | 700 e
2021 OLD
5)
N BLAPL- COURT (se
3518349/ |23.02. 10003/ A.K.MOHA NO Order Dtd. 2022- at
6 2022 1022 NTY © 02-22 No-
2021 11
5)
N BLAPL- COURT (Se
35(8350/ |23.02. 97022 S.K.MOHA NO Order Dtd. 2022- at
7 12022 022 NTY © 02-22 No-
021 25
5)
N BLAPL- COURT (e
358351/ |23.02. 9661/2 |B.N.SAHU NO Order Dtd. 2022- at
8 [2022 022 N © Jo2-22 No-
021 12
5)
N ABLAPL CRIMI |(Se
35(8352/ [23.02.2 |- N SAHOO COURT |Order Dtd. 2022- NAL  |at
9 2022 022 11279/ | ° NO. 1 [02-22 MISC- |[No-
2021 1 6)
'__' WPC (OA (se
36(8353/ [23.02.2 [0)- |, L o ;gURg Order Dtd. 2022- at
0 [2022 022 1559/2 | ° op . [02-22 No-
012 6)
N WP (C) - COURT wrT | (°©
i6 gggg/ ggéoz. 1918/2 |A.K.ROUL NO. 3 gg?gg prd. 2022- BRANC ;z_
022 OLD H-8
42)
[ WPC (OA (se
368355/ [23.02.2 [c)-  |p.K. ;gURg Order Dtd. 2022- at
2 12022 o022 1464/2 |DASH onp . |02-22 No-
012 42)
M WP (C) - COURT (Se
36 [8356/ (23.02.2 |30 o) [R.K.MOHA NG, 3 |order Dtd. 2022- at
3 2022 |022 >oa0 | [BHOT op . [02-22 No-
42)
- WP (C) - COURT (se
36 [8357/ [23.02.2 )2 IDILLIP No. 3 |order Dtd. 2022- at
4 2022 1022 SAMAL © 2 102-22 No-
022 OLD
42)
N CHIEF (se
368358/ [23.02. ?gég}z EﬁiﬁRA JUSTI |order Dtd. 2022- at
5 2022 (022 055 ooy CE'S |02-15 No-
COURT 42)
[ WRIT [ o
B (C) CHIEF BRANC | 7
36 [8359/ (23.02.2 [}, , o> |D.D.MOHA JUSTT |Order Dtd. 2022- H e
6 [2022 022 095 NTY CE'S |02-22 (DIVI |07
COURT SION |/
BENCH




[ WRIT
368360/ [23.02.2 g7 ©)° M. R. JUSTI |order Dtd. 2022- DIVI oe-
7 2022 022 ROUTRAY CE'S 02-22
22 Cne SION [105
BENCH )
)
WRIT
BRANC |(Se
36 [8361/ [23.02.2 "2 !9~ IsureNDRA COURT |Order Dtd. 2022- i at
8 [2022 022 1634/2 |ppg NO. 3 [02-22 (DIVI [No~
022 . STON 113
BENCH |)
)
WRIT
BRANC |(Se
36[8362/ [23.02.2 [[2 10" Is. 8. COURT |Order Dtd. 2022- IV -
9 |2022 022 o024/ % MarLIcK NO. 3 [02-22 RNl
BENCH |)
)
(Se
378363/ (23.02. ggif}; D. FOUR7 lorder pra. 2022- o
0 2022 022 oot % [prswar o2 2 102-09 e
)
(Se
378364/ [23.02. ggéf}; S.K. FoUT lorder prd. 2022- o
1 2022 022 oo2l/? pEHERa o Joz-21 e
)
ABLAPL ;ie
378365/ (23.02.2 |- R.K. COURT |Order Dtd. 2022- o
2 2022|022 15877/ [RATH NO. 1 |02-18
113
2021
)
(Se
37(8366/ [23.02.2 |cmpar- [PIATR COURT |Order Dtd. 2022- o
3 2022 022 4/2002 [0 NO. 1 [02-22 e
)
(Se
37(8367/ [23.02.2 [CMPAT- M. M. COURT |Order Dtd. 2022- o
4 [2022 022 4/2002 |PANDA NO. 1 [02-22 e
)
(Se
R. K. at
378368/ 123.02.2 |CMPAT— | 00 0o COURT |Order Dtd. 2022- No-
5 2022 022 4/2002 NO. 1 [02-22
A 113
)




RVWPET crviL |(5e
8369/ [23.02.2 |- o panpa |GENE Order Dtd. 2022- cEvIs 3T
2022 022 13/202 |°° RAL 02-21 No-
TON
2 1)
CMP- wrrr | ‘5@
8370/ 23.02.2 | ., [G.R.PATR |GENE Order Dtd. 2022- aeane At
2022 (022 A RAL 01-11 No-
19 H-6
16)
TRP (C) (Se
8371/ |123.02.2 |- S.B.UDGA |GENE Order Dtd. 2022- at
2022 022 216/20 [TA RAL 02-15 No-
17 16)
WP (C) - COURT (Se
8372/ [23.02.2 |/, 0" [UDAY c o o, 3 |order ptd. 2022- at
2022 022 KUMAR A P I No-
2019 OLD
16)
ABLAPL (Se
8373/ [23.02.2 |- R.K.MOHA |GENE Order Dtd. 2022- at
2022 022 737/20 |BHOT RAL 02-03 No-
22 16)
CRLREV (Se
8374/ 23.02.2 |- ;iﬁiiSH - Order Dtd. 2022- at
2022 022 413/20 | 7o -0 02-22 No-
16 16)
ABLAPL (Se
8375/ (23.02.2 |- R.K.MOHA |GENE Order Dtd. 2022- at
2022 022 718/20 [BHOT RAL 02-03 No-
22 16)
BLAPT,~ (se
8376/ 23.02.2 | /-, [SUVENDU |GENE Order Dtd. 2022- at
2022 022 BARTK RAL 01-21 No-
2021
16)
BLAPL— Order Dtd. 2019- CRMIN | (Se
8377/ 23.02.2 |J 0 o | ponn (GENE 04-15Entire AL at
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